ORISSA HIGH COURT

FILING REPORT ASON :21/04/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
1 BLAPL/0002771/2020 BHASKAR BISWAL PRASANNA KUMAR MISHRA PARLAKHEMUNDI /08 /2020
VS VS 0
STATE OF ODISHA I
2 BLAPL/0002772/2020 DIPAK BEHERA @ DIPAK BEHERA DEBASNAN DAS MALGODOWN /244 /2018
Vs VS 0
STATE OF ODISHA I
3 BLAPL/0002773/2020 CHANDRAKANT DHIR DEBASNAN DAS 110
VS VS 0
STATE OF ODISHA I
4 BLAPL/0002774/2020 BABULU KUANR @ BABULU @ TIRENDRA KUMNGTA BELPARA /54 /2020
VS VS 0
STATE OF ODISHA I
5 BLAPL/0002775/2020 PEDRA LIMA BISIKESAN PRADHAN /10
VS VS 0
STATE OF ODISHA I
6 BLAPL/0002776/2020 MANJULATA SAHOO JUGALA KISHORE PANDA NAYAKOT /18 /2020
Vs VS 0
STATE OF ODISHA I
7 BLAPL/0002777/2020 MANOJKUMAR PRADHAN SK.MOHANTY BUGUDA /42 /2020
VS VS 0
STATE OF ODISHA I
8 BLAPL/0002778/2020 DIBAKAR KANHAR ARUN KUMAR BUDHIA MANAMUNDA /61 /2015
VS VS 0
STATE OF ODISHA I
9 BLAPL/0002779/2020 NARESH MOHANTY MANAS CHAND AINTHAPALI /146 /2020
Vs VS 0
STATE OF ODISHA I
10 BLAPL/0002780/2020 RAMAKANTA MISHRA @ BUCHUN JAGABANDHU SAHU PAIKMAL /86 /2018
VS VS 0
STATE OF ODISHA I
11 BLAPL/0002781/2020 KSHYAMANIDHI PUTEL DEVASHIS PANDA KHAPRAKHOL /191 /2019

VS
STATE OF ODISHA

VS
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SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT
12 BLAPL/0002782/2020 PREMRAJBARAD DEVASHIS PANDA BOLANGIR TOWN /291 /2017
VS VS 0
STATE OF ODISHA I
13 BLAPL/0002783/2020 MIRZA SAYED BAIG SK.NAYAK-2 SPL.TASK FORCE /08 /2020
VS VS 0
STATE OF ODISHA I
14 BLAPL/0002784/2020 SADEI DEHURI RABINDRA NATH PANDA BARAMBA /82 /2019
VS VS 0
STATE OF ODISHA I
15 BLAPL/0002785/2020 SATYABAN GOUDA MANORANJAN PADHY JEYPORE SADAR /217 /2019
VS VS 0
STATE OF ODISHA I
16 BLAPL/0002786/2020 KABUL KHORA MANORANJAN PADHY MACHHKUND /80 /2018
VS VS 0
STATE OF ODISHA I
17 BLAPL/0002787/2020 SANTANU PRADHAN PRATYUSHA NAIDU GOSANINUAGAM /05 /2020
VS VS 0
STATE OF ODISHA I
18 BLAPL/0002788/2020 RAM DWARIKANATH MAHARANA ALOK KUMAR PANDA BAIDYANATHPUR /92 /2020
VS VS 0
STATE OF ODISHA Il
19 BLAPL/0002789/2020 MAHESH SAHU @ MUNA ALOK KUMAR PANDA BHAWANIPATNA SADAR /43 /2020
VS VS 0
STATE OF ODISHA I
20 BLAPL/0002790/2020 RAJENDRA ACHARYA @ RAJA ALOK KUMAR PANDA ASKA /198 /2018
Vs VS 0
STATE OF ODISHA I
21 BLAPL/0002791/2020 DEBENDRA PATI @ KALIA PATI AMULYA RATNA PANDA BINJHARPUR /86 /2020
VS VS 0
STATE OF ODISHA I
22 BLAPL/0002792/2020 MANBODH NIARY @ MANOBODH NIARI  AMULYA RATNA PANDA LAHUNIPADA /88 /2018
VS VS 0
STATE OF ODISHA I
23 BLAPL/0002793/2020 ACHYUTA BEHERA DEEPALI MAHAPATRA DHARAKOT PS/72 /2019
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VS VS 0
STATE OF ODISHA I

24 BLAPL/0002794/2020 KASTA JAL SAROJKUMAR PADHY TUSRA /16 /2020
VS VS 0
STATE OF ODISHA I

25 BLAPL/0002795/2020 SUDHANSHU MEHER BIBHUTI RANJAN MOHANTY KOKSARA /179 /2017
VS VS 0
STATE OF ODISHA I

26 BLAPL/0002796/2020 JHANTULAL @ JHANTU MANDAL ASIT KUMAR JENA MALKANGIRI /201 /2019
VS VS 0
STATE OF ODISHA I

27 CMP/0000333/2020 BIRA @ BIRABARA DEHURY SAMIR KUMAR MISHRA /1
VS VS 0
COLLECTOR, DHENKANAL I

28 CRLA/0000260/2020 RAJU KUMAR KUSHWA BIJAY KUMAR MOHANTY NAYAGARH /203 /2016
VS VS 0
STATE OF ODISHA Il

29 CRLM C/0000960/2020 PRADIP BEHERA @ PADIA M/SB.K.NAYAK NIMAPADA /129 /2016
VS VS 0
STATE OF ODISHA I

30 CRLMC/0000961/2020 MAHABALA MANSINGH SK.SAMANTRAY KHURDA SADAR /153 /2014
Vs VS 0
STATE OF ODISHA I

31 CRLMC/0000962/2020 MAHABALA MANSINGH SK.SAMANTRAY KHURDA SADAR /155 /2014
VS VS 0
STATE OF ODISHA I

32 CRLMP/0000478/2020 ABHISEK KHANDAL DINESH KUMAR PATRA /10
VS VS 0
STATE OF ODISHA I

33 CRLMP/0000479/2020 PURNA CHANDRA MOHARATHI JTENDRA SAMANTRAY /10
VS VS 0
STATE OF ORISSA I

34 CRLREV/0000244/2020  SRITAM SUNA DEVASHIS PANDA SAINTALA /01 /2019
Vs VS 0
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STATE OF ODISHA I
35 CRLREV/0000245/2020  TALABJT SINGH BHUMBER DEVASHIS PANDA 110
VS VS 0
AMRITA BHUMBER I
36 CRLREV/0000246/2020  BIPEN MANDAL PRATYUSHA NAIDU BAUNISUNI /151 /2019
Vs VS 0
STATE OF ODISHA I
37 CRLREV/0000247/2020  HARINA BISWAL ASHOK JENA /10
VS VS 0
STATE OF ODISHA I
33 MACA/0000281/2020 GOPAL PRADHAN M/S.BINAYAK PR. MOHANTY /1
VS VS 0
SAHADEV PRADHAN I
39 MACA/0000282/2020 TARA PRASAD REDDY M/S.BINAYAK PR. MOHANTY /1
VS VS 0
MOHAN SAHOO I
40 MACA/0000283/2020 SAMEER KUMAR DASH M/S.BINAYAK PR. MOHANTY /1
Vs VS 0
SANTOSH KUMAR NAYAK I
a1 MACA/0000284/2020 ANJANA MOHAPATRA M/S.BINAYAK PR. MOHANTY /1
VS VS 0
SAHADEV PRADHAN I
42 MATA/0000056/2020 ANANTA CHARAN TRIPATHY M/S.SAMIR KUMAR MISHRA /1
VS VS 0
SARITA SATAPATHY I
43 RPFAM/0000095/2020 ANANTA CHARAN TRIPATHY M/S.SAMIR KUMAR MISHRA /1
Vs VS 0
SARITA SATAPATHY @ TRIPATHY I
44 RSA/0000125/2020 BENUDHAR SAHU M/S. MAHITOSH SINHA /1
VS VS 0
KUSUMLATA DEI I
45 RSA/0000126/2020 DIRECTOR,ARYANS INFRASTRUCTURE PVT. IM/S.DILLIP KU. PRADHAN /1

VS
PRAVAT KU. SWAIN

VS
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46 RVWPET/0000213/2020  M.C.,KAMALARJUN COLLEGE N.SARKAR /1
VS VS 0
STATE OF ODISHA I
47 RVWPET/0000214/2020  STATE OF ODISHA SR. STANDING COUNSEL(S AND ME) /1
VS VS 0
ISWAR CHANDRA BEHERA I
48 RVWPET/0000215/2020  STATE OF ODISHA SR. STANDING COUNSEL( S AND ME) /1
VS VS 0
PRASANNA KU. PRADHAN I
49 RVWPET/0000216/2020  STATE OF ODISHA SR. STANDING COUNSEL (S AND ME) /1
VS VS 0
SUDHAKAR SAHOO I
50 WP(C)/0011279/2020 NAHULI NAYAK M.R.MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
51 WP(C)/0011280/2020 PRASHANTA SHANKHUA SUBHRANSU BHUSAN MOHANTY /1
VS VS 0
STATE OF ODISHA I
52 WP(C)/0011281/2020 CHANDAN KUMAR BARIK SAMIR KUMAR MISHRA /1
VS VS 0
THE COLLECTOR, MAY URBHANJ Il
53 WP(C)/0011282/2020 MICHAEL KERKETTA NIRANJAN SINGH (1) /1
VS VS 0
STATE OF ODISHA I
54 WP(C)/0011283/2020 MADHABI SABARA BISIKESAN PRADHAN /1
Vs VS 0
STATE OF ODISHA I
55 WP(C)/0011284/2020 BINOD KUMAR PRADHAN B.K.NAYAK /1
VS VS 0
STATE OF ORISSA I
56 WP(C)/0011285/2020 RUEL MALI MIRRA GHOSE /1
VS VS 0
TAHASILDAR CUM OEA COLLECTOR, R.UDAYAGIRI I
57 WP(C)/0011286/2020 LAKSHMIDHAR SAHOO JTENDRA KUMAR DIGAL /1
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VS VS 0
D.G AND |.G OF POLICE, ODISHA I
58 WP(C)/0011287/2020 SUSANT KUMAR MOHAPATRA JTENDRA KUMAR DIGAL /1
VS VS 0
D.G AND |.G OF POLICE, ODISHA I
59 WP(C)/0011288/2020 MANOJKUMAR JHANKAR JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ORISSA I
60 WP(C)/0011289/2020 MANOJKUMAR JENA MANOJA KUMAR KHUNTIA /1
Vs VS 0
UNION OF INDIA I
61 WP(C)/0011290/2020 MANARANJAN CHOUDHURY JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ODISHA I
62 WP(C)/0011291/2020 ASHOK KUMAR MAJI JTENDRA KUMAR DIGAL /1
VS VS 0
STATE OF ODISHA I
63 WP(C)/0011292/2020 MANORANJAN SINGHA JTENDRA KUMAR DIGAL /1
VS Vs 0
STATE OF ORISSA I
64 WP(C)/0011293/2020 BISWAJT MANDAL DEBASISTRIPATHY /1
Vs VS 0
STATE OF ODISHA I
65 WP(C)/0011294/2020 RAZIA BIBI SAMIR KUMAR MISHRA /1
VS VS 0
THE DISTRICT SUB-REGISTRAR, BALASORE I
66 WP(C)/0011295/2020 SEBATI BEHERA SAMIR KUMAR MISHRA /1
VS VS 0
SRIDHAR BEHERA I
67 WP(C)/0011296/2020 LACHHAMANLAL JAIN KRUSHNA SATYA RANJAN PATI /1
Vs VS 0
CHIEF MANAGER CUM AO, ANDRA BANK I
68 WP(C)/0011297/2020 GAYATRI DEVI SAHU DEEPALI MOHAPATRA /1

VS

VS
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STATE OF ODISHA I
69 WP(C)/0011298/2020 SUMANTA KUMAR HARICHANDAN DEEPALI MOHAPATRA /1
VS VS 0
STATE OF ODISHA I
70 WP(C)/0011299/2020 MOHAMMED MUSTAQ ANSARI /1
Vs VS 0
STATE OF ODISHA I
71 ABLAPL/0004498/2020  GITANJALI SAHOO DEBA RANJAN MOHAPATRA BANKI /51 /2020
VS VS 0
STATE OF ODISHA I
72 ABLAPL/0004499/2020  RADHANATH SAHU DEBA RANJAN MOHAPATRA BANKI /51 /2020
VS VS 0
STATE OF ODISHA I
73 ABLAPL/0004500/2020  SIKHARA @ SIKAR @ CHANDRASEKHAR SAHIEBASISH SAMAL DHUSURI /163 /2018
VS VS 0
STATE OF ODISHA I
74 ABLAPL/0004501/2020  JINULATA SAMANTARAY ANUGRAHA NARAYAN SAMANTARAY KUJANGA /86 /2020
Vs VS 0
STATE OF ODISHA I
75 ABLAPL/0004502/2020  SIKHARA @ SIKAR @ CHANDRASEKHAR SAHIEBASISH SAMAL DHUSURI /167 /2018
VS VS 0
STATE OF ODISHA I
76 ABLAPL/0004503/2020  RAJENDRA MOHANTY BISWA PRAKASH DHAL MANGALPUR /172 /2020
VS VS 0
STATE OF ODISHA I
77 ABLAPL/0004504/2020  SUBASISH PANIGRAHI BIKRAM CHANDRA GHADEI /10
Vs VS 0
STATE OF ODISHA I
78 ABLAPL/0004505/2020  NAKULA PRADHAN SAMIR KUMAR MISHRA DHENKANAL SADAR /103 /2020
VS VS 0
STATE OF ODISHA I
79 ABLAPL/0004506/2020  SUBRAT KUMAR MISHRA JAGABANDHU SAHU BINIKA /97 /2020

VS
STATE OF ODISHA

VS
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80 ABLAPL/0004507/2020  PRAVAT RANJAN MAHAPATRA @ DEEPU  SURYAKANTA DWIBEDI RANPUR /112 /2020
VS VS 0
STATE OF ODISHA I
81 ABLAPL/0004508/2020  JTENDRA TURUK SIDHANT KUMAR JENA KAKIRIGUMMA /25 /2020
VS VS 0
STATE OF ODISHA I
82 ABLAPL/0004509/2020  SIPUN BARIK JUGALA KISHORE PANDA PARJANG /92 /2020
VS VS 0
STATE OF ODISHA I
83 ABLAPL/0004510/2020  JANMEJAYA KANHAR ARUN KUMAR BUDHIA MANAMUNDA /84 /2019
VS VS 0
STATE OF ODISHA I
84 ABLAPL/0004511/2020  RAJU KANHAR ARUN KUMAR BUDHIA BOUDH /93 /2018
VS VS 0
STATE OF ODISHA I
85 ABLAPL/0004512/2020  BIJAY PRADHAN @ BIJAY KUMAR PRADHANN.HOTA KAMARDA /24 /2020
VS VS 0
STATE OF ODISHA I
86 ABLAPL/0004513/2020  BIJAY PRADHAN @ BIJAY KUMAR PRADHANSURYAKANTA DWIBEDI KAMARDA /23 /2020
VS VS 0
STATE OF ODISHA Il
87 ABLAPL/0004514/2020  KAINCHA @ NIRMAL BEHERA B.K.NAYAK PIPLI /76 /2020
VS VS 0
STATE OF ODISHA I
88 ABLAPL/0004515/2020 ~ DEBA BISOI ABHAYA KUMAR PARIDA PAPADAHANDI /33 /2020
Vs VS 0
STATE OF ODISHA I
89 ABLAPL/0004516/2020  LAXMIDHAR BEHERA BINAYAK PR MOHANTY SATYABADI /116 /2020
VS VS 0
STATE OF ODISHA I
% ABLAPL/0004517/2020  RANJAN KUMAR RAY MANAS CHAND /10
VS VS 0
STATE OF ODISHA I
o1 ABLAPL/0004518/2020  NIRANJAN MOHANTY SROUT CAPITAL P.S. /12 /2008
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VS VS 0
STATE OF ODISHA I
92 ABLAPL/0004519/2020 ~ TAPASKUMAR MOHANTY RABINDRA NATH PANDA BAIDESWAR /42 /2020
VS VS 0
STATE OF ODISHA I
93 ABLAPL/0004520/2020  SHAKIL KHAN @ SAKIL AKHTAR KHAN CHHABI BEHERA MAHILA P.S. BUXIBAZAR /122 /2019
VS VS 0
STATE OF ODISHA I
<Y1 ABLAPL/0004521/2020  ABDUL RAHIM KHAN CHHABI BEHERA KHURDA P.S. /65 /2020
Vs VS 0
STATE OF ODISHA I
95 ABLAPL/0004522/2020  LOCHAN PALEI B.K.RAGADA BANTALA /172 /2018
VS VS 0
STATE OF ODISHA I
9 ABLAPL/0004523/2020  R.JUDHISTI @ RJUDHISTIR SANJAY KUMAR PRADHAN NUAGAM (PATRAPUR) /55 /2020
VS VS 0
STATE OF ODISHA I
97 ABLAPL/0004524/2020  LAXMI SETHI SANJAY KUMAR PRADHAN KABISURYANAGAR (P.PUR) /294 /2019
VS Vs 0
STATE OF ODISHA I
98 ABLAPL/0004525/2020  ASHISPAL SARFARAZ AHMED TIRTOL /115 /2020
Vs VS 0
STATE OF ODISHA I
99 ABLAPL/0004526/2020  RAMA KUMAR DASH SIDHARTHA DAS BOLANGIR TOWN /185 /2020
VS VS 0
STATE OF ODISHA I
100 ABLAPL/0004527/2020  KALIA @ SRINIBAS BARIK SUNIL KUMAR PANDA DHENKANAL SADAR /115 /2020
VS VS 0
STATE OF ODISHA I
101 ABLAPL/0004528/2020  PAPUNA NAIK SUNIL KUMAR PANDA MOTANGA /14 /2020
Vs VS 0
STATE OF ODISHA I
102 ABLAPL/0004529/2020  GOURAHARI LENKA @ NAREN RAMA CHANDRA NAYAK BASUDEVPUR /55 /2020

VS

VS
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STATE OF ODISHA I

103 ABLAPL/0004530/2020 RANJIT PAL SARFARAZ AHMED TIRTOL /115 /2020
VS VS 0

STATE OF ORISSA
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ORISSA HIGH COURT

MI1SC CASESFILED on :21/04/2020

SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL

NO. MAIN CASE NO NAME OF O.P./JAPPEL COUNSEL FOR O.P. PETNR./APPEL

1 229/2020 BENUDHAR SAHU-MP M/S. MAHITOSH SINHA
RSA/125/2020

2 230/2020 DIRECTOR,ARYANS INFRASTRUCTURE PVT.LTD.-MP  M/S.DILLIP KU. PRADHAN
RSA/126/2020

3 231/2020 DIRECTOR,ARYANSINFRASTRUCTURE PVT. LTD.-MP  M/SDILLIPKU. PRADHAN
RSA/126/2020

4 296/2020 BUNU @ MANGAL JYOTI SAHOO-MP DEBASNAN DAS
BLAPL/10195/2019

5 297/2020 DIPAK BEHERA @ DIPAK BEHERA-MP DEBASNAN DAS
BLAPL/2772/2020

6 299/2020 CHANDRAKANT DHIR-MP DEBASNAN DAS
BLAPL/2773/2020

7 301/2020 REZUANAN @ SAHENA NESSA-MP DEBI PRASAD PATTNAIK
BLAPL/2680/2020

8 302/2020 PINTU AGARWAL-MP ASHOK KUMAR SARANGI
BLAPL/1071/2020

9 302/2020 TALABJT SINGH BHUMBER-MP DEVASHIS PANDA
CRLREV/245/2020

10 303/2020 DHYANACHAND NAYAK-MP SANTANU KUMAR SARANGI
BLAPL/2688/2020

11 303/2020 HARINA BISWAL-MP ASHOK JENA
CRLREV/247/2020

12 304/2020 KORADA BALAJ KRISHNA @ K.BALAJ KRISHNA-MP  MANORANJAN PADHY
BLAPL/11049/2019

13 304/2020 HARINA BISWAL-MP ASHOK JENA
CRLREV/247/2020

14 305/2020 B. SANTOSH RAO @ BUCHI PATRA-MP M/SALOK KUMAR PANDA
BLAPL/9607/2019

15 327/2020 M/S.NATIONAL INSURANCE CO. LTD.-MP N.N.MOHAPATRA
FA0O/461/2020

16 375/2020 M.C.KAMALARJUN COLLEGE-MP N.SARKAR
RVWPET/213/2020

17 376/2020 STATE OF ODISHA-MP SR. STANDING COUNSEL (SAND ME)
RVWPET/214/2020

18 377/2020 STATE OF ODISHA-MP SR. STANDING COUNSEL (SAND ME)
RVWPET/214/2020

19 378/2020 STATE OF ODISHA-MP SR. STANDING COUNSEL ( SAND ME)
RVWPET/215/2020

20 379/2020 STATE OF ODISHA-MP SR. STANDING COUNSEL ( SAND ME)
RVWPET/215/2020

21 380/2020 STATE OF ODISHA-MP SR. STANDING COUNSEL (SAND ME)
RVWPET/216/2020

22 381/2020 STATE OF ODISHA-MP SR. STANDING COUNSEL (SAND ME)
RVWPET/216/2020

23 570/2020 SIBA SHANKAR DASH @ PINTU DASH-MP H.K.MUND
CRLA/193/2020

24 571/2020 SIBA SHANKAR DASH @ PINTU DASH-MP H.K.MUND
CRLA/194/2020

25 572/2020 SIBA SHANKAR DASH @ PINTU DASH-MP H.K.MUND
CRLA/195/2020

26 573/2020 SIBA SHANKAR DASH @ PINTU DASH-MP H.K.MUND
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27

28

29

30

31

32

33

35

36

37

38

39

41

CRLA/196/2020
574/2020
CRLA/192/2020
575/2020
CRLA/260/2020
576/2020
CRLA/260/2020
5106/2020
WP(C)/11280/2020
5107/2020
WP(C)/1376/2018
5108/2020
WP(C)/4767/2012
5109/2020
WP(C)/11028/2015
5110/2020
WP(C)/11144/2020
5112/2020
WP(C)/11285/2020
5113/2020
WP(C)/11290/2020
5114/2020
WP(C)/11296/2020
5115/2020
WP(C)/11297/2020
5116/2020
WP(C)/11299/2020
298/2020
BLAPL/1788/2019
300/2020
BLAPL/6793/2018

SIBA SHANKAR DASH @ PINTU DASH-MP
RAJU KUMAR KUSHWA-MP

RAJU KUMAR KUSHWA-MP
PRASHANTA SHANKHUA-MP

MINATI KHILAR-MP

D.RAJENDRA KU.BINDHA-MP
PITAMBAR MALIK-MP

MISSION VSS IMSAR, SAMBALPUR-MP
RUEL MALI-MP

MANARANJAN CHOUDHURY-MP
LACHHAMANLAL JAIN KRUSHNA-MP
GAYATRI DEVI SAHU-MP
MOHAMMED MUSTAQ ANSARI-MP
BRAJA MOHAN PATNAIK-MP

BRAJA MOHAN PATNAIK-MP
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H.K.MUND

BIJAY KUMAR MOHANTY

BIJAY KUMAR MOHANTY

SUBHRANSU BHUSAN MOHANTY

M/S.B.SRAYAGURU

M/S.AJODHYA R.DASH

M/SP.K.SATYAPATI

BIJAYA KUMAR RAGADA

MIRRA GHOSE

JTENDRA KUMAR DIGAL

SATYA RANJAN PATI

DEEPALI MOHAPATRA





